IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 17.06.2025

No. |Applicant Application case No.

document

available
1 |B K MOHANTY |46352/202517.06.2025 [WP(C)/1319/2016 |7 3;s,court

fee to ba

paid.
2 |B K MOHANTY |46353/2025|17.06.2025 |CONTC/4582/2020 |7 | o
3 |S K RATH 146355/202517.06.2025 |[FAO/79/2021 7 | oo
4 |S K RATH 146357/202517.06.2025 |FAO/80/2021 7 | oo
5 |S K RATH 146358/2025(17.06.2025 |[FAO/82/2021 7 | oo
7 ldocument | '

available
6 |S SAMAL 46359/2025(17.06.2025 |0JC/13014/1997 |7 ;Es,court

fee to ba

paid.
|7 |S HUSSAIN 146361/2025(17.06.2025 WP (C)/26844/2020 |7 | u |
8|S P SAHOO 146363/2025(17.06.2025 |LAA/62/2018 7 | u |
9 |oHCLSC 146365/2025(17.06.2025 |JCRLA/23/2009 |7 | u |
|10 |SK SUNDARA  |46366/2025|17.06.2025 |WP(C)/15824/2025[10 | lc |
11 [BP BAHALI 146368/2025(17.06.2025 |[WP(C)/16010/2025(10 | lc |
12 |RK MUKHI 146369/2025(17.06.2025 |[WP(C)/16029/2025(10 | lc |
|13 |BK DAS 146371/2025(17.06.2025 |[WP(C)/15891/2025(10 | c |
|14 [BK DAS 146372/2025(17.06.2025 [WP(C)/15907/2025[10 | c |
|15 |H K TRPATHY |46373/2025|17.06.2025 |WP(C)/15835/2025 |7 | oo
|16 |BK DAS 146374/2025(17.06.2025 |[WP(C)/16163/2025(10 | c |
17 |B R SENAPATI |46375/2025|17.06.2025 |WP(C)/15707/2025 |7 | oo
|18 |MK MOHANTY  [46389/2025|17.06.2025 |ABLAPL/6310/2025(10 | lc |
|19 |DILLIP SAMAL [46392/2025|17.06.2025 |[WP(C)/16025/2025[10 | c |
20 |DILLIP SAMAL [46393/2025|17.06.2025 |[WP(C)/16072/2025[10 | c |
21 |DILLIP SAMAL [46394/2025|17.06.2025 [WP(C)/16058/2025[10 | c |
‘22 o ‘46398/2025‘17.06.2025 WP (C) /1346/2021 ‘10 ‘ ‘c ‘
23 |BBN DWIVEDI |46422/2025|17.06.2025 |ABLAPL/6337/2025(10 | lc |
24 |MK MOHANTY  |46436/2025|17.06.2025 |CRLMC/1949/2025 |10 | lc |
25 |MD BISWAL 146438/2025(17.06.2025 |CRLMC/1991/2025 |10 | c |




26 |SC BISWAL 146439/2025(17.06.2025 |CRLMC/2012/2025 |10 | c |

27 |H K DASH 146444/2025(17.06.2025 |ABLAPL/6129/2025|10 | c |
DHANESWAR

‘28 CouD ‘46446/2025‘17.06.2025 RFA/246/2006 ‘7 ‘ U ‘

29 |R.K.MOHAPATRA [46466/2025(17.06.2025 |[WP(C)/16059/2025[10 | c |

130 M.R.MALLA 146467/2025(17.06.2025 |[WP(C)/16151/2025[10 | lc |
JYOTI RANJAN

31 |2 n00 46468/2025(17.06.2025 |WP(C)/14352/2025 |10 C

32 |PK SWAIN 146469/2025(17.06.2025 |BLAPL/5573/2025 |10 | c |
JYOTI RANJAN

33 | anoo 46470/2025|17.06.2025 |WP(C)/14967/2025 |10 C

134 |PK SWAIN 146471/2025(17.06.2025 |[BLAPL/5336/2025 |10 | c |

135 |PK SWAIN 146474/2025(17.06.2025 |BLAPL/5336/2025 (10 | lc |

|36 |L MOHANTY 146476/2025(17.06.2025 |[BLAPL/5436/2025 |10 | c |

137 | MOHANTY 146478/2025(17.06.2025 |ABLAPL/6329/2025|10 | c |

|38 |A MOHANTY 146479/2025(17.06.2025 |ABLAPL/6355/2025|10 | c |
TAPAN KUMAR

39 | avak 46486/2025|17.06.2025 |WP(C)/13475/2025 |10 c

140 |S K NAYAK 146494/2025(17.06.2025 WP (C)/15237/2025|10 | c |
B. N.

41 |ol et 46500/2025(17.06.2025 |WP(C)/13673/2025 |7 U

3.00,3*3

42 |B. K. PATI  |46501/2025(17.06.2025 |WP(C)/12357/2025|7 o LoD

|43 |G PATRA 146503/2025(17.06.2025 |CRLMC/1728/2024 |7 | u |

|44 |B N SARANGI [46514/2025|17.06.2025 |[WA/359/2012 7 | u |

|45 |D NAYAK 146516/2025(17.06.2025 |CRLREV/7/2006 |10 | c |

46 g;giNSHU KUMR 1 46519/2025(17.06.2025  |ABLAPL/6042/2025 |7 U

|47 |S. K. MOHANTY [46520/2025|17.06.2025 |ABLAPL/6940/2020 |7 | u |

4 [AN0T KOMBR 4652172025 (17.06.2025  |wP (C) /15507/2025 |7 U
SARAT KUMAR

49 P AN 46522/2025|17.06.2025 |ABLAPL/6007/2025 |7 U

|50 |SUVENDU BARIK |46523/2025|17.06.2025 |ABLAPL/7900/2017 |7 | oo

Total 1437

NIC




